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Rajya Sabha on  2nd May   1985 and state: 

(a) whether Government have taken any 
decision to set up a Civil Aviation Authority 
to regulate the functioning of all the airports 
in the country; and 

(b) if so, what are the details thereof and 
by when the Authority is likely to be set up? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CIVTL AVIATION 
(SHRI JAGDISH TYTLER): Ca) and (b) Yes, 
Sir. It has been decided to set up a National 
Airports Authority for the development, man-
agement and maintenance of domestic 
airports, civil enclaves and aeronautical 
communication stations. A Bill in this regard 
has been passed hy the Lok Sabha and the 
Rajya Sabha in the current session of the 
Parliament. It is yet to receive the assent of 
the President. The Authority is likeiy to 
become operational from the lst of April, 
1986. 

Manufacturing of "Sura" 

2380. SHRI SHANKER SINH VA-
GHELA: Will the Minister of HEALTH 
AND FAMILY WELFARE foe pleased to 
state; 

(a) the names of the companies/ firms 
which have been granted licences for the 
manufacture of Sura i.e-Maha 
Dratehasav/Mritsanjivani Sura; 

(b) whether it has come to the notice of 
Government that Sura contains alcohol and is 
being sold in the country oarticu'arly in the 
Capital on a very large scale; 

fc) whether Government propose to cancel 
all the manufacturing licences for 
Sura/Drakshasav Mritsanji-vani Sura; and 

(d) if not, what are the reasons thereof? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY    WEL- 

FARE (SHRI KRISHNAKUMAR): (a) In the 
matter of manufacture for. sale of Ayurvedic 
or Unani Drugs, State Governments appoint 
licencing authorities. This Ministry as such 
does not have a list of firms which have been 
granted licences for the manufacture of Sura. 

(b) The matter regarding the misuse of 
Sura as alcoholic drink in some parts of Uttar 
Pradesh and also in some other States was 
discussed in the 10th Joint Conference of 
Central Council of Health held in New Delhi 
from 9—11 July, 1984. 

(c) and (d) It is for the StaW Go-
vernments to curb the misuse and sale of 
Sura/Mritsanjivani Sura/Drakshasav as 
alcoholic drinks. 

 


